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CORAM 

HON' BLE SHR I A.K.PATNA1K, MEMBER(J) 

Mahendra Kumar Das, 
Aged about 53 years, 
Sb. Late Magata Das, of House No.MIG-2-248. 
Phase-3, . 110- Rourkela, PS- Chhend, 
Dist.-Sundargarh(Orissa) 

Applicant 
(By Advocates: 	) 

-VERSUS- 
Rourkela Steel Pant, Rourkela 

Represented through its Managing Director 
having its works and office at Rourkela, 
P0-Rourkela-7690 11, PS-Tangarpali, 
Dist-Sundargarh, orissa 
Managing Director, SAIL. 
Rourkela Steel Plant, Rourkela. 
At- Rourkela, 
P(.-Rourketa-76901 1. 
PS -Tangarpai i. 

kt-Sundargarh. Orissa 
Asst,(ieneral Manager (PL) 1k, R & PIS, SAIL, 
Rouikela Steel Plant, Ro1krkel, 
At -Ruurkela, 
POiourkela-'76O I 1. 
P S-anarpai], 
Dist-,undart±h. Orissa 

kesponderits 
(By Advocates: M/s.J.Pau'Laik, 1.K,Fataik, S. Pattnaik & B.S. R auru) 

cLRi) &Oj 

Shri T.K.Patnaik, Assisting Counsel of Shri J.Patnaik, learned Senior (2ounse 

pearing on behalf of Respondent-SAIL has flied an affidavit dated 118, I .2012 sLatin 

e applicant in the 0.A. has been granted by making 

I do not feei 

keep the matter pending any ftrther. 

For the reasons aforesaid.. the OA. is disposed of for naving become infructuous. 


